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S’nagar DM gets 3 NHRC summons

https://timesofindia.indiatimes.com/city/vadodara/surendranagar-district-collector-
receives-3-nhrc-summons/articleshow/110887351.cms

Vadodara: The National Human Rights Commission (NHRC) has issued three
summons to the Surendranagar district collector in the last 10 days based on three
complaints filed by Vadodara-based Peoples Training and Research Centre (PTRC), an
NGO that works on occupational health.

PTRC filed the complaints with the NHRC stating that families of 81 workers who had
either died due to silicosis or contracted silicosis have not been paid compensation. The
workers who succumbed to silicosis were employed with ceramic industries in
Thangadh and sculpture making units in Dhrangadhara, in Surendranagar district.

“‘We had filed three complaints including two in 2020 and one in 2022. It was because
the artisans or the workers who had succumbed or were suffering due to silicosis were
not paid compensation. Based on these complaints, NHRC had asked the
Surendranagar district collector to furnish reports. But since the district collector failed to
submit a satisfactory reply, the NHRC on May 28, June 6 and June 7 issued conditional
summons asking the collector to remain present in person or submit the report before
the due dates,” said PTRC’s director Jagdish Patel.

The first complaint in 2020 was in connection to financial assistance to families of 12
deceased (eight from Thangadh and four from Dhrangadhara) and 25 silicosis patients.
The NHRC on June 7 directed the collector to submit a reply by July 17 or appear
before it on July 19.

In connection to the complaint filed in 2022 regarding financial assistance to families of
12 victims and 31 silicosis patients, the commission has been seeking a reply from the
collector for the last two years. Of the 12 deceased six were from Thangadh, four from
Dhrangadhara and one each from Wadhwan and Piyava village (Chotila taluka).

On May 28, the NHRC ordered a conditional summons to the collector to appear in
person on July 5 if a proper response is not submitted before it by June 28.

Similarly, Ranjanben, widow of Ramesh Mohan Kinhala, a resident of Thangadh, had
filed a complaint in 2020 seeking financial assistance. The collectorate submitted its
report stating that the compensation has been paid to late Ramesh Harkha Dabhi from
Thangadh.

“The complainant has clarified that although her husband’s name is Ramesh, she has
not received the compensation.

On June 6, the commission discussed the matter and sought a report by July 12 failing
which the collector has been asked to appear in person on July 19,” said Patel.
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UPSC Current Affairs Pointers of the past week | June 3 to June 9,
2024

https://indianexpress.com/article/upsc-current-affairs/upsc-essentials/upsc-prelims-
2024-current-affairs-pointers-june-3-to-9-elections-result-9382734/

— National Human Rights Commission (NHRC)

The NHRC of India was established on October 12, 1993, under the Protection of
Human Rights Act (PHRA), 1993, which was later amended by the Protection of Human
Rights (Amendment) Act, 2006.

The NHRC is a multi-member body comprising a chairperson and five members.

Following the retirement of former Supreme Court judge Arun Mishra, who served as
the chairperson of the NHRC for three years, the President has appointed Vijaya
Bharathi Sayani as the acting chairperson.
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S’nagar DM gets three NHRC summons

Prashant.Rupera
@timesgroup.com
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NHRC notice to Odisha chief secy on farmer’s electrocution

https://www.thestatesman.com/india/nhrc-notice-to-odisha-chief-secy-on-farmers-
electrocution-1503308606.html

The top rights panel passed the order taking cognizance of a petition filed by human
rights lawyer Radhakanta Tripathy.

The National Human Rights Commission has issued a show cause notice to the Odisha
chief secretary seeking a compliance report as to why the panel should not recommend
Rs 5 lakh compensation to legal heirs of a farmer electrocuted last year.

The top rights panel passed the order taking cognizance of a petition filed by human
rights lawyer Radhakanta Tripathy.

Ashwini Jena (65), a small and marginal farmer while engaged in agricultural activities,
was electrocuted on 23 October, 2023 by a live snapped electric wire at Talagopbindha
village in Bhadrak district

According to the post mortem report, the cause of death of the deceased was due to
cardiac arrest and ventricular fibrillation resulting from electric current injuries.

The power discom officials are responsible for the occurrence as they have failed to
maintain the safety measures. The reports submitted by the TPNODL (discom) and
other authorities regarding refusal of compensation by showing the negligence of the
deceased does not seem to be justified.

The human rights body sought for the replies within four weeks. If no response is
received in this period, it shall be presumed that the Government of Odisha has nothing
to urge in the matter and the Commission will proceed further as deemed appropriate,
the order added.
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NHRC Issues Show Cause Notice to Odisha Govt Over Farmer’s
Electrocution Death

https://odishabhaskar.in/odisha/nhrc-odisha-farmer-electrocution-compensation-83044/

Bhubaneswar: The National Human Rights Commission (NHRC) has issued a show
cause notice to the Chief Secretary of Odisha, demanding a compliance report
regarding the death of Ashwini Jena, a 65-year-old farmer who was electrocuted by a
live wire in Bhadrak district on October 23, 2023. The NHRC is questioning why a
compensation of Rs 5 lakh should not be recommended for Jena’s legal heirs.

The notice follows a petition by human rights lawyer Radhakanta Tripathy. Jena, a
small-scale farmer, died from cardiac arrest and ventricular fibrillation caused by electric
current injuries, as confirmed by the post-mortem report.

The incident was attributed to the negligence of power discom officials who failed to
maintain proper safety measures. Reports from TPNODL (the power discom) and other
authorities claimed the deceased’s negligence as the reason for denying compensation,
a justification the NHRC found unconvincing.

The NHRC has given the Odisha government four weeks to respond. If no reply is
received, the Commission will proceed with appropriate actions, assuming the
government has no objections.
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